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RAJASTHAN HIGH COURT, JODHPUR
No.Estt.b2(v)}1/WA/2021/1408 Date : 29.04.2021

Copy forwarded to the following for information and necessary action:-

1. District & Sessions Judge, Jodhpur Metropolitan/ Jodhpur District with the request to
serve/circulate the copy of this order to the concerned Courts/Officer/Treasury Officer
as per direction issued vide this office letter No 17022 dated 08.10.2015.

2. A.0.}., Classification Section (Website), Rajasthan High Court, Jodhpur/Bench,

Jaipur.
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